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{b) and {¢) Every aircraft accident/incident 1s thoroughly investigated by a Court of
Inquiry to ascertain the cause of accident and the recommendations of the completed Court

of Inquiry are implemented.

Facilities provided to the Indian soldiers

11586, SHRIMATT KANTAKARDAM: Will the Minister of DEFENCE be pleased to

state:

{a) the details of facilities being provided to Indian soldiers according to their
eligibility;
(b) whether Government has received any complaint regarding failure in providing

facilities to soldiers as per their eligibility;
{cy if so, the details thereof in the current vear and during last three years;

{d) the details of action taken against the erring personnel in this case, during the
said period; and
{e) the details of the arrangements made by Government to monitor such

complaints of soldiers?

THEMINISTER OF STATEIN THEMINISTRY OF DEFENCE (SHRI SHRIPAD YESSO
NAIK): (a) Indian soldiers are provided various facilities as per the terms and conditions of
Service. These facilities include accommodation, ration, messing, sports and adventure,

recreation, CSD, medical, LTC, library, schooling, postal etc.
{b) No, Sir.
{c)and (d) Do not arise.

{e) Awell established grievances redressal mechanism exists in the armed forces to

dispose of such complaints in a time bound manner as and when received.

TOriginal notice of the question was received in Hindi.



